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IN THE CENTRAL ADMINISTRATIVE TRIEBNAL
PATNA BENCH ; PATNA ¥ . .

o~

Registration No, O.A,-147/1996 R

Date of &Fder : 10,10,1996
(Dicteted in open Court)

Smt.. Sobha Devi  .....  Applicant
Vs.:.v
~ Union of Indid & ©rs, .esees Respondents

Counsel for the applicant ¢ Mr,N.P.Sinha
Mr,I.D,Prasad

CORAM " -

Hon'ble Mr.K.D.Saha, Member (Administrative)
Hon'ble Mr.D,Purkayastha, Member(Judicial)

ORDER

Hon'ble Mr.K. D.Saha, Member (Administrative) :-

Heard the learned counsel for the appliéaﬁt.
By this application, the applicant has assd@iled the
order of appointment of Respondent No,7, Smt, Veena Devi

to the post of EDBPM, Sirduli EDBC in Sitdmerhi Postal

Division., It appedrs that although the applicant got

highest mé@rks in the Matriculation ex@mination and

fulfilled all other conditions, she was not appointed
but Respondent No.7 was @ppointed. It is further ststed

{:haé the Respondent No:7.does not fulfill the property

-ﬂ-quél.'ifi"cartion and also she has no’j@ independent source

of income. The applicant[ stated to have submitted a

(%.




| representation 3= at Annexure-&/8 dated 16, 10, 1995

to the Director Postal Services,'Northern Region,

y Mazaffarpur for redreesd) of her gfiévance but

| no reply has been received so far,
! 2 Considering the submissioms and also after

%;going through the averments, we are of the view that

to the Director Postal Serviées,(Respondent No, 4) to

. consider and dispose of the representétion as at

Annexure-?&/lsl dated 16.10.1995 byjr@soned épd speaking
i‘ordgr. Accbrdingly, we hereby direct thé Respondent No, 4,
| DirectorlPéstal_Sefvices, Norther Region, Muzdffarpur
fo consider and dispoée of the repfesentation of the
app%icant,as aforesaid, byZ%peaking and reasonéd o:der
within @ period Sf thﬁée months from the date of réceipt
of a COyy of this order, The applicant is @lso directed
c»1&~q/35~
to send a copy of the 0.A, alongwith @ copy of the Tribunal
to the Respondent No;4 within & month from toddy. As stated,

hereinbefore, the Respondent No.4 shdll dispose of the

representstion of the applicant within three months

théreafter,
3. : The @pplication is accordingly disposed of.
' _ ' _ P
D.Purkayastha ) . (’K'Tahd’)/
> a Megbery (J Member (A)




